CENTRAL ADMINISTRATIVE TRIBUMI.,ALLAHABAD BENCH,
Review Application No, 37 of 1087 (T.C.)
IN
T.A. No, 243 of 1986

( C.A. No. 198 of 1985 ) |
Bhanu Pratap Singh e, oo e ¢ e Applicant. 1
Versus 1

Union of Ingiga and another oiols **+ Respondents,

Ty,

Hon, Mr, Justice U.C.Srivastava,V.C. ‘;
On 'ble Mr, A.B, Gorthi Member (A)

.

( By Hon, Mr, Justice u,c, Srivastava,V.C.)

cases and in those case SOme different views have
been taken with the results, the applicants/of those 1

Cases  have been bene fited and in the instant case, \
@asthep a Contrary view has been taken and the application E‘
has been dismissed with the result that the applicant :
©f this case is not cetting the benefit which Similarly i
p laced Persons are getting under the judgment of the ;

the épplicants failed inp i:he axaminatim, d4S such the

@8pplicant has 9° no right to Say. Now the applicant

has challenged the same on the ground that incoprect

Observationg have been made by the Tribunal that the

applicants haye been ¢ntinuing on the POst because

Of the interin Order of this court, As a matter of fact,
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interim order was vacated long ago ,may be so, but the

ﬁ(:'b—uﬂ.'—-h‘“ﬂ{
case has not been decided on the basis of this obligatdon |
which may be incorrect. Merely because, in other cases,
some other views have been taken,may be, that there was

some different/infact, but that will not be a ground for

recalling the judgment unless there is an error app‘%‘mnt -~
on the face of the record, The mistake or the defect i
which h’% been pointed out by the applicant can not be 4 |
said to be an error appérent on the face of the record
so as to invoke the review jurisdiction of the Tribunal,
Accordingly, the review application deserves to be

dismissed. However, it will be open for the department that
in case, similarly placed persons have been given some “
benefits in view of the decision of the Tribunal, this
judgment will not stand as a bar fOr giving the same —

benefit to the applicant. Z&
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